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FRIDAY, THE FOURTH DAY OF OCTOBER
TWO THOUSAND AND TWENTY FOUR /
PRESENT |
THE HON’BLE THE CHII;I;‘.[J)USTICE ALOK ARADHE
THE HON'BLE SRI JUSTICE N.V. SHRAVAN KUMAR

APPLICATION NO. 24 OF 2024
IN
CIVIL SUIT NO. 7 OF 1958
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Between: - . 4 | .

, 1L Kasani Shankar, S/o Lare Shei Balraj, aged 44 years, JcCt ISUSINESS, K. Jvipii-
i d 12237131, Tndira Nagar Colony, Shamshiguda village, Batanagar Mandal,
! [, Diskricl.
i 5 xasani Indiva, W/o Late XK. Sree Ramuly, aged 47 years, Oce: Honse wite, Rio
| 1 No.2-1-23/128, Indiranagar Colony, Shamshiguda village, Balanagar Mandal,
: RR F')ic.lriu.yf .. Petitioners. .

AND ,

1 tawab Zahir Yar Jung Bahadur (T2.1}
1) Flasmatunnissa Begut
1) Fareedunnisa Begum
13 Mhod. Fazluddin Khan
1(d) Mohd. Laigruddin Khan
I{c) Mohd. Khutubuddin Khan
I([) Smt. Karccmunnissa Begum B

o]

2. Magharuddin Khab - .2
2(a) Nawal Mohd. Mohiddinnissa Khan
‘ 2(b) Nawab Mohd. Mohuddun Khan
\ 2@) Janah Parwarishunnisa Begunt
2(c) Janab Gamarunnisa Bogura
2(¢} Janab Viguarrunnisa Begum
I3ashir Jung 0.3
3(a) Nawab Khan
(k) Nawab Shoduddin IChan
33 Siddiq Sultana Begum
2{d) Nawah Nizamuddin Khan
3(¢) Mohamunuissa Begum
A0 Hlaquannissa Begum
4. Vatecluddin Khan
A{a) Kamalunnissa Hegum
Ay Mohammed Shamauddin Khan
1 Ahmedunnissa Begum
‘\ ' A(c) Habeebunnissa Begum
4(e) Mababubunnissa Begum
AR Mohd. Falruddin
A{ey Jamalunnissa egum
A4(1v) Mohammedunaissa Beguim
| A1) Noorunnssa Begum’
i 4(1y Mohd. Nasiruddin Khan
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Lty e Besim
Gob Shabieba Bepuain
4oy Mnneor Begum
A4y Khinruddin Khan
470) Aveesuddin Khan
5. Hiakarueddrsn Kieen
S70) Azizunnissa Beoum
S0 hY Gaounnissa Begum
510 Mohd. Khamaruddin Khan
5(0) shoukatunnisa Begum
500 Akberuddin Khan
S0y Khairannissa Begum
: 6. Almedaddin Khan
G Janab Alalunnissa Begum
Gt Janab Vikuacunssa Beguam
ars Janab THameedunnissa Begum
GG Janab Fhaza Moinuddin Khaa
o) Nawah Mohd, Khaza Nizamuddin Fhan
G4 Janab Maherunndssa Begum
Gy donab Gousulunnissa Begum
6l Janab Hastbuanissa Begum
GO0 Nawab Molud, Rafuddin Khan
G(]} Nikchatanaisa Begum
7.~ Absaruddin Khan ‘
7o) Basheer 3haco i
T Janaba Vigar Bhanu
7 Nawab Mobel Jahangicuddin Khan
S lghaluddin Khan
9. Wijihoddin kKhan
Oa) SmL Farcedunnissa Begum
iy Nawah Alzaluddin Khan
ey Avemuddin Fhan
O(cl) Nawah Yousufuddin Khan
O(c) Smt. Viguarunaissa Begum
: 91 Farhatunmssa Begum
- G() Nawab Asifuddin Khan
G(h) Nawab Moinuddin Khan
900 Smt Parwarishunnissa Begum
H . Bahauddim Khan
10{) Janaba Mahboob Begum
10{b) Nawub Molid. Rukmuddin Khan
HOC Nawab Mohamumed Yousu{luddin K han
HOGd) Panaba Parwarishunnissa Begun
FroBedruddin Shan
) Janaba Asmathunnissa 13cgum
FL{b) Nawaeba Moeld, Masceruddin Klian
HE Janaha Ameerunnissa Begun
P Fanaba Qamarunnissa Begum
P2 halaluddin Lhan

3. Zainulaboddin Khan
I Ghaziaddin Khan




PR Warsadding Kha
Pootarceduniussa Begimn
7. Laigunnissa Begum
R Lzzatunnissa Begum
P8(a) Janain Tahaiyat Unnisa Begunm
ENCh) Tanaba Jeenathummisa Beaum
PRiD S Tayneyiunnissa Reenm
PO harimnissg Begum
20 NMalika Jahan Begum
2L AKDGar Jehan Bepum
22 Dawoodunnissa Begum
23 Mahaboobunnissa Begum
24 Rashimunnissy Begun
25 Ladli Bepun
S Morsudhosln
2300 Sultanmudfin
M Bozar Al Baig
290y Linkatali Raig
25(ei Kalsum Begum

]

20 L ngnatimnisa Begum
27 Fareed Jahan Begum

28 Sultana Beonm

29 Ghulan Moliamimed

3t Mansaly Jung

31.Sahik Mohiuddip

32Wilham Cessar

V3ol Mahbool Khan -
L Shanaddin NPT

5. Ciovind R,

30.8ridhar Rao

37 Jayarao Sambran

JENK. Gurnswamy

SN, Trise

A0.Sahehzada Dildar Al Khan

A Sved Waligll | Tussaing

A2 A Ninaddin Hixsaing

Fi T yderabhag Developmaent Cooperative Sociely
4ol AK Raza

45.5ved Ali Abbas

40,05, Venkat Rao

47 Tapir -«'\clnlinixlmun', Crovernment of AP,
HRScerary inanee Department, Government of AP Fhyderabad
SO Pershiag

SAL. Policemen Coop. Housing Socicly Lid., rep. By its President p

Mallesam, Amberpet police Lines, Hyderabad.
S LM Rashanng Builders and Developers P 1 rep By its MDD, 44
Owvamuddin Nuddiqui. [edd Hills, Hyd
S2.G0 R Redddy
2P Pradee) Realdy
SAML Padmanalahin Kaju
AL SR Raju
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SOV Lalshiminagamani
Sy Vajaya lakshmi
SECEL Hema

SOUALUNL R

A Ranga Raju

A ,I{L\‘.ili-llél_itl
D247 Bhinn Raju
G5 Vidva Sagar
G400 Padnimnabha Reddy
OaAL Gopal Raju
GOLALY KV aju
7L Hanen Reddy
oa VL Vidtal eddy
69.E Baishna Kumar
70.T. Sandhya
1 Poonam

F3 Soioodiaen Upadhya
T Bava
okanhiava
J0.Chinta Davi
o Archana
A VijayaBharati
O Naravanamma
RO Nisarunmisa
s Libech Sarwar
a2t Verove
sasyed Mugtadur
sk Moman Miohinddin
S5 Shaninddin
a0 MNansheer Mecheerunnis:
o7 bved Nailuilah ] lussain
onhyed Mulishie
0 A L Roopa
Y0050 Rao

LKL Balasubrahmanyam
Vlsalesh Amer Singh
A Mohammed Majeed Khan
Gl awvan {2bal
Yh daller Yamans
V6. 8haik Mohamined Ayub
DTAN. Jai [\id]
U3 Al Bin Sayeed
99 Abdul Quadri

[ ) M, Thrahiim

[ Syed altal Flussain

192, syedYousul FHussain
(03, Syed Muntaz Aluned
1O Nikbat Jahan

HOS, Asid Bin Sayed Brawaz,
TG, Al Bin Syed Brawaz
LG Asil i Sved Drmwaz



1),
P00,
1O,
.
[172.
I3,
[,
1S,
110,
|17,

Syved g Sayveed easvas
Macin Deglun

Avul P Salim
Gihiousemohiddin

HNaema Bashoeer

Strap Mohiddin

Foom. AL Harmi

Yorina Begrim

insane Aali

20000 application Nos. 215 & 217 o 2000,

R,
FEO.
1200,
[21.
122,
[23.
£
125,
126,
127,
P2

[ e

My Palace Mutually Aided Coop. Society, Shantinagar, Hyd.
. NMarsa Reddy

0y, Prabhakar Redidy

' Veera Reddy

D. Balakrishna Reddy

Oar Sri Sal Mutually Atded Coop. Heusing Society 1.,
NMeasint Engincers, rep, By Sripada Deshpande,

M/s S, Deshpande & Co, rep. By Sripada Deshpande,

M/s Anish Construciions rep. By Smt. Nirmala D.

Nifs Ortent Constructions rep.by Smit Alroze Shabaina Siddigui,

T Marsing, Rao

St Susheesia

Mawab Saleemiuddin Khan
st Nigar suitana,

1. Ganesh Kumar

sl Swarnialatha,

ML Cranesh,

Fanshik Mutnally Added Coop. Society Ltd.,
[<hrath Begum

Mohd Rasheed Khan
Abdul Ralieam b han
Veshan Stugh,

Shick Nascem

Amecer Khan

M/ Dhaskara bstates o1,
M e sawotha atate P 1L,
M/s i Venkata dorga Coop. Housing Society,
frishna Prasad

M. Shabharani

M. Bhagawathi

1. Venkat Reddy

M/s Butkd Links,

Alsdul Makecn
Qamarunnisa DBegum

Pyari Devy,

Bajesh Singh

Vilkram Siigh

Roelkha I:‘)L‘,vi:

Abdul Rabhiman Khan
[“arooz Khan

Yousut Khan

Depasha Begum

-1

Moiddinzzamam (12,50 to 117 are added as per cowrd order d9-

y -



"\“"lﬂ_‘n‘l) e
Nadeem Begun

Lahiene Begum

Amcor Khan

RZubima Bepum

lizavana Degarm

Noorjahan Begumn

Shailke Nascein

Meermujahid Hussain

Fubaida Begum

Sadeya Begum

yved Anwaraddin

Mulehiter Alnned Khan

S.0 Hluda

AL Goparaju,

AL borishna Raje,

M/s Katyani Constructions,

Mr. Sharad Sanghi

MY emsan Construction Pt il

b Sharfuddin Colony Residents Viellare Sociely,
Syed Mahmood H ugsan

tisalbin abood,

Syed Saituddin

Mohd. Khaja Omer Hussain
wiohd. Yousul

Alibin Maohd. Bin Hajeb
Prabu Hao

MAL T s,

Mohd, Maroof All
Yousul Bin Abood
wiahimoeod Alikhan
M. Noorjahan Begut
md. K hayyamuddin
Sacdat Al K han

Mohd. Naseeroddin
Mahnwood Al

Linran Khan

Syed Sardar Ali Khan
alyan Constructions PvL Lid.,
. Jyotlu

. Bajaiah

Pramecta

Urmila

k.. Sudhershan

i, Prahhakar

. Riv

L Krishnn

b Raimu

Maoldd, Wastt Zanman
Zeonath-Uz-Zaman

1. Radha

Meena Kulkarmi

T, Kusuma Reddy



AEIE 1 Balaram Reddy
R sved Ghouse Wude
BN S, aajeda Bevag
Sl St Sajeda Khatoon,
v L Sujathn,

MRS YOVIN, Prabhakar

P Raghunandan
Iohanscruddin Khai

Y. AR

smi. Laiquimaiza Begum
smi. k. Sulochan

Nazia Parveen

K. Dhanender Reddy

Vo Srinivas Reddy

'S, Naidu

Tanaba Yousuluonisa Begum
danaba Tyaba Begum

N/s Pearl Plaza tep. By its Managing Pactner Capt. Kishan,
Kastajeevuda Sanghatana, rep. LRy s President T IKrishna,

3
232 Nawab Mohd, Abdul Barkath Khan

233 Nawab Mohd. Fareccuddin Khan

234 Januba Youmisunnissa Deogum

2h9 Maohd. Basheeraddin alnied

2340 Nawab Mohd Daveruddin Khan

ARYS Mohd. Sirajuddin Ahmed

I8 Tanaba Wajahatunnisa Begum

239, Tanaba Qadecrunnisa Beeum

Ze0. Avesha Bano Ahued .
Qb Janeaba Mahboobunnisa Begum

a2 Janaba Ativa Begpuim

RS Tanaba Avail Flina

T Janaba Zamubunnisa Begum

245 Kawishil Unnisa Begum

2460 hader Unuisa Begum

247 Niawab Mohd, Zainul Mutaklheen Khan

248, Nawab Mohd. Ruknuddin Khan

Dy Nawab Mohd. Tsmattuddin & han

2541 Nazab Mohd. Zaiuul abedin N

251 Janaba ameen Unpisa Begum

252 Janaba bilques Unnisa Begum

253 Janaba Huniera Unnisa Begum

ane lanaba Anees Fathima Degum

285, Sahchzadi Sultan Jahan Begum

250, The Distriet Collector, Ranga Reddy District,

257 The Tuhstldar, Balanagar Mandal, R.R.District.
T MOAL Dart & 13 Shyamsunder iRao, Advocate Receiver-cum-

Comnnissioners, High Court o AP Hyderabad.

v

RESPOND)?
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Application Under Order 23 Rule 3 and Order 20 Rule 18 R/w Section 146 &
151 of Civil Procedure Code praying for the reasons stated in the accompanying
affidavit, filed in support of the Petition, the High Court may be pleased to
to pass a final decree infavour of the Petitioners herein in terms of the Memorandum
of Compromise dated 29-12-2013 1o an extent of Ac.0-32 gts in Sy.No.57 of
Shamsiguda Village, Balanagar Mandal, R.R. District, being item No.252 of schedute
“A" annexed to the preliminary decree in C.S.No.7 of 1958, which was allotted to the
defendant No.14 as per the scheme of partition submitted by the Receivers-cum-
Commissioners and approved as per the orders passed in App!.No0.495/2009 in
C.S.No.7 of 195& and direct the Receiver-cum-Commissioner to confirm the
possession of the petitioners by handing over possession of the final decree
schedule land to the petitioners.
Counsel for the Petitioners: Sri DEEPAK MISHRA
Counsel for the Respondent :No.258: SRI M.A. BARI & B. SHYAMSUNDER RAO

ADVOCATE RECEIVER-CUM-COMMISSIONER

The Court made the foilowing: ORDER

This Court vide order dated 02-01-2023 in App'n.Nos.9277 of 2014 and batch
appointed Mr. Mchd. Bande Ali and Mr.K Ajith Simha Rao, both retired District
Judges as receivers — cum — commissioners in C.8.No.7 of 1958 and accordingly
they have filed report and objections 10 the report have also been filed and the
matter is taken up for final hearing. This Court fixes an amount of Rs.1.50 Lakhs
each as remuneration for the receivers — cum - commissioners.  Further
remuneration, if any, would be considered after passing of final decree.

Sd/- K. SRINIVASA RAO
JOINT REGISTRAR

[ITRUE COPY/! @/

SECTION OFFICER
To,

1. Sri Mohd Bandi Ali, Retired District Judge, H.No.8-1-366/A/122/1, Janaki
Nagar, Tolichowki, Hyderabad — 500 008 ( By Special Messenger)

2. Sri K. Ajith Simha Rao, Retired District Judge, Plot No.30, Gunja Sreenivas

Colony Opp. Vaishnavi Enclave Pet Basheerabad, Hyderabad - 14 (By

Special Messenger)

Or

Fiat No.201, V.R.Mnasion Sreeni Enclave, 4" Gate H.T. Lane, Pet

Basheerabad, Hyderabad — 14. (By Special Messenger)

The S.0. 0.S. Section, High Court for the State of Telangana at Hyderabad.

One CC to Sri N.M. Krishnaiah, Advocate [OPUC]

One CC to Sri M.L. Ali, Advocate [OPUC]

One CC to Sri K.V. Satyanarayana, Advocate {OPUC]

Two C.D.Copies.
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HIGH COURT
DATED:04I1012024
ORDER
APPLlCATION No.24 of 2024
IN
C.S. NO. 7 OF 1958
i
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